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 Seventeenth  Loksabha

 an>

 Title:  Regarding  air  fare  from  Gulf  countries  to  Kerala.-Laid

 DR.  M  P  ABDUSSAMAD  SAMADANI  (MALAPPURAM):  I  want  to  draw

 the  attention  of  the  Government  towards  the  unfortunate  situation  of  the  air

 ticket  fare  hike  in  the  sectors  from  the  Gulf  countries  to  Kerala  without  any

 prescribed  limit  during  the  vacations.  This  has  led  the  pravasi  passengers  to  a

 very  difficult  situation.  They  are  compelled  to  pay  four  or  five  times  of  the

 actual  fare  for  just  coming  home  during  the  vacation.  The  rate  from  the  gulf

 countries  to  Kerala  becomes  higher  than  that  of  a  return  trip  to  Europe.  Many

 of  the  pravasi  passengers  were  compelled  to  cancel  their  journeys  to  their

 motherland  due  to  this  difficult  situation.  The  ticket  fare  of  those  who  travel

 with  family  members  amounts  to  lakhs  of  Rupees.  During  the  vacation,  number

 of  passengers  in  this  sector  increases  substantially.  Therefore,  it  is  unfair  to

 increase  the  fare  in  this  manner.  I  request  the  Government  to  intervene  in  this

 matter  and  take  urgent  steps  to  check  this  trend.

 माननीय  सभापति  :  सभा  की  कार्यवाही,  मंगलवार,  दिनांक  19  जुलाई,  2022 को  प्रात:

 ग्यारह  बजे  तक  के  लिए  स्थगित  की  जाती  है  |

 14.07  hrs

 The  Lok  Sabha  then  adjourned  till  Eleven  of  the  Clock  on  Tuesday,  July  19,

 2022/Ashadha  28,  1944  (Saka)
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 INTERNET

 The  Original  Version  of  Lok  Sabha  proceedings  is  available  on  Parliament  of

 India  Website  and  Lok  Sabha  Website  at  the  following  addresses:

 http://www.parliamentofindia.nic.in

 http://www.  loksabha.nic.in

 LIVE  TELECAST  OF  PROCEEDINGS  OF  LOK  SABHA

 Lok  Sabha  proceedings  are  being  telecast  live  on  Sansad  T.V.  Channel.  Live

 telecast  begins  at  11  A.M.  everyday  the  Lok  Sabha  sits,  till  the  adjournment  of  the

 House.

 Published  under  Rules  379  and  382  of  the  Rules  of  Procedure  and  Conduct  of  Business

 in  Lok  Sabha  (Sixteenth  Edition)

 के  Available  in  Master  copy  of  Debate,  placed  in  Library.

 *  Not  recorded

 *  Laid  on  the  Table  and  also  placed  in  Library.  See  No.  LT  7083/17/22
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